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niyto axamine its cont«nts and make sug
gestions for improvement, keeping in view 
their own special requirements. R is pro
posed to finalise the Actkm Plan over a 
period of next 2-3 months after a high level 
meeting with Health Ministers of StatesAJTs. 
It is expected that the Action Plan evolved in 
this manner wouM be more practical, real
istic and result-oriented and will be able to 
make a marked impart on the population 
problem in the country.

Drain of Doctors

r i r i W M I I N N I l  Of  T W S e e r C f l  O C f l O I B r

877. SHRIBHOGENDRA JHA: WiU the 
Minister of HUMAN RESOURCE DEVEL
OPMENT be pleased to state:

(a) the number of cases of suicMe by 
female/male resisarchers in I*unjaband Delhi 
Universities during the last three years;

(b) the detaHs of the actton taken to find 
out the causes of suicMes and responsibifity 
fixed k) all such cases;

876. SHRI GURUDAS KAMAT: Will the 
Minister of HEALTH AND FAMILY WEL
FARE be pleased to state:

(c) the number of candklates qualified 
for UGC-JRF feltowship during period of 
1977-83 and 1984-91;

(a) whether bram drain of doctor is on 
the increase; and

(b) if so, the remedial measures pro
posed to be taken ki this regard?

(d) whether any changes have been 
made in the sttndards of UG O JR F feltow- 
sh'f>;and

(e) if so, the reasons therefor?

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (SHRIMAT1 D.K. THARA DEVI 
SIDDHARTHA): (a)and (b). There is no such 
problem. StU in order to discourage the 
migratKHi of medkal manpower to foreign 
countries, thefoltowing measures have l)een 
taken:

THE MINISTER OF HUMAN RE
SOURCE DEVELOPMENT (SHRI ARJUN 
SINGH): (a) to (e). The informatnn is being 
collected and will be lakl on the Table of the 
House.

Tourism Devetopmecit In North- 
Eastern States

i) Restricttons have been placed on 
medkxri graduates going abroad for higher 
education and training, where such training 
facHities exist in the country.

ii) Doctors betongbig to some scarce 
spedalities are not sponsored for emptoy- 
ment Abroad.

878. SHRI SANAT KUMAR MANDAL: 
Wia the Minister of CIVIL AVIATION AND 
TOURISM be pleased to state:

(a) whether a scheme to devetop tour
ism zones in North-Eastern States is in the 
ofTmg;

(b) if so. Its broad features;

lOimprovamenls hi sarvtoe condttkms 
of doctors, both In the Central and State 
Govemmettfs. ate made from time to 
time.

(c) whether his Ministiy win consMer the 
expediency of including the ‘Sunderbans’ 
area, renowned for it Tiger Project and sce
nic beauty in West Bengal also in ttie pro
posed North-Eastern Tourism Zone; and
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(d) if not, the reasons tlwrafor?

TH E MINISTER OF CIVIL AVIATION 
ANDTOURISM(SHRIMAOHAVRAOSCIN- 
DIA):(a)N o,Sir.

(b) Does not arise.

(c) No such proposal has been received 
from the State Government

(a) whether the Government have re- 
celvedaproposalfortheconslniction of third 
module at Sahar Airport, Bombay;

(b) if so. whetherthe above work is llceiy 
to be included in the budget of current year; 
and

(c) if not, the reasons therefor?

(d) Does not arise.

Unrecognised Medical Colleges

879. SHRISANAT KUMAR MANDAL: 
Will the Minister of HEALTH AND FAMILY 
WELFARE be pleased to state:

(a) whether the attention of the Govern
ment has been drawn to the news-hem 
captioned *Unrecognlsed Medical Colleges 
prepare to spew 'graduates’ on unsuspect
ing souls* appearing in the Indian Express 
dated November7 ,1991;and

(b) if so, the facts thereof and the action 
proposed to be taken by the Government 
thereon?

THE MINISTER OF CIVIL AVIATION 
ANDTOURISM(SHRIMADHAVRAOSCIN- 
DIA):(a)Yes,Sir.

(b) No, Sir.

(c) The feasbimy report siAmitted by 
Intemational Airports Authority of India has 
been discussed in pre-PIB Meeting. As per 
discusstons, Intemattonal Airports Authority 
of India is revising the report for resubmis- 
ston to Government for according Adminis
trative Approval/Expenditure Sanction.

Earning from Cargo Traffic by Air 
India

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (SHRIMATI D.K. THARA DEVI 
SIDDHARTHA):{a)Yes,Sir.

(b) At present, prior permission of the 
Medical Council of imfia is not required to 
start a medical college. Hence, some medi- 
calcollegeswtthoutapptopriatefacffltieshave 
been set up during the last few years. In 
Older to plug this kMphole, it is proposed to 
sulteMy amend the India Medkal CouncU 
Act, 1956.

OMNlniGliMi of Module at SiiM r Airport 

sea SHRI RAM NAKVMI the MMHsr 
or C M L AVIATION AND TOURISM be

881. SHRI VUAY NAVAL PATIL: Wl« 
theMinisterofCIVILAVIATIONANDTOUR- 
ISM be pleased to state:

(a) the earning made by the Air India 
from Cargo traffic during the last two years;

(b) whether the earnings from the cargo 
traffic In less than the cargo ravenues out of 
India; and

(c) If so, the steps taken to bnprove 
revenue earnings from the cargo tiaffb?

THE MINISTER OF CM L AVIATION 
ANDTOURISM (SHRI MAOHAVRAO SCIN- 
DIA): (a) The earning made by Air bidlafiom 
CaqptnRiediuring the lasttWD years was as 
under-




